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CAUSE LIST OF D BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER
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R @

IN COURT ROOM 1

/‘rWAppeal Number \ Assmt. \Assessee Name Counsel Name ARemarksJ
/ Year %

\ \ \ \[A] N1/5.ZOOMRX HEALTHCARE \ S \

1|IT(TP)A 70/CHNY/2024 2021-22 |TECHNOLOGY SOLUTIONS PVT. 1 \uYi Rnlats
[A] M/5.ZOOMRX HEALTHCARE E )

rz SA 67/CHNY/2025 \2021—22 TECHNOLOGY SOLUTIONS PVT. LTD- { 9(’/ (0/ prA \

r \ [A] ZENTA KNOWLEDGE SERVICES (P)) \

\ 3|cO 54/CHNY/2015 2010-11 |LIMITED

[D]ZENTAKNOWLEDGESERVICES(P @) lo m
a|[TA 882/CHNY/2015  |2010-11 LIMITED -

\ [A] ZENTA KNOWLEDGE SERVICES

‘—' S\ITA 1129/CHNY/2015 \2010-11 PRIVATE LIMITED

[D] ZENTA KNOWLEDGE SERVICES \
6|ITA 625/CHNY/2017 2012-13 |PVTLTD.
7|iTA 2620/CHNY/2026 \2017-18 \ (D] SUBRAMANIAM THANU ) \
g|ITA 2621/CHNY/2026 \2020-21 \ (D] SUBRAMANIAM THANU \'*( 534’01) /\mr

9|ITA 2622/CHNY/2026 \2022-23 [D] SUBRAMANIAM THANU \
10{ITA 2687/CHNY/2026‘\2019-20 \ [D] PON VINAAYAGAA BLUE METAL \
[A] MELAPCHAND HEERACHANDIJI

EI\ITA2694/CHNY/2026 \2022-23 \HUF \rh QMQNQ

[A] BUDOKAI MARTIAL ARTS
12|ITA 2702/CHNY/2026 |- ASSOCIATION
[A] BUDOKAI MARTIAL ARTS 0()_‘ wloe
13|ITA 2703/CHNY/2026 |- ASSOCIATION
r14 ITA 2712/CHNY/2026 \2012-13 \ [D] RAJIV RAI \ \
[A] M/S. MEADOW LAND ESTATES
15|ITA 2711/CHNY/2026  |2014-15 PVT. LTD.

2017- [A] GOPALSAMY ,} \
16|ITA 2714/CHNY/2026  |2018 iNARAYANASWAMY (SMC)
17|1TA 2715/CHNY/2026 \2015-16 \ [A] DEEPAK PALANI N \
\ \ [D] SELVEE INDIGENOUS FOOD \‘\
18|ITA 2718/CHNY/2026 202122 |FACTORY INDIA PRIVATE LIMITED
\ [D] LION DATES IMPEX PRIVATE \
19|ITA 2731/CHNY/2026 2016-17 |LIMITED

[A] RANSAHAIMAL SAHUWALA AND !\ '
\—zo |TA 2743/CHNY/2026 \ \SONS CHARITABLE TRUST (\%L‘m Nahoy-
\— \ \ \ [A] RAMSAHAIMAL SAHUWALA AND aj
21|ITA 2744/CHNY/2026 |- SONS CHARITABLE TRUST

eSS ”/
22|ITA 2630/CHNY/2026 2022-23 [A] INDIAN TERRAIN FASHIONS LTD. o

&= =
e e \2023-24 \ (A] INDIAN TERRAIN FASHIONS LTD. L :
1 g ek lentirt r(ﬁ’ﬂ:ﬁm: - &a. EE
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/‘ CAUSE LIST OF D BENCH FOR 12-AUGUST-2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
é AND HON'BLE INTURI RAMA RAO , ACCOUNTANT MEMBER
/ IN COURT ROOM 1
3rl [Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

)\

1{IT(TP)A 125/CHNY/2024 [2021-22 | [A] ADP INDIA PRIVATE LIMITED (TPC) \ C ! W

2[ITA 2719/CHNY/2026  [2022-23 | [D] SUBRAMANIAN CHETTIAR } J%w
DHARMARAJAN
3[ITA 2722/CcHNY/2026  [2020- [A] ISMATH BASHA BASHEER AHMED /
2021 .
4|ITA 2723/CHNY/2026  [2007-08 | [A] INTER CHURCH SERVICE / / /
ASSOCIATION @ v e
5|ITA 2725/CHNY/2026  [2020-21 | [A] IFC IVF PRIVATE LIMITED 7
6|ITA 2726/CHNY/2026  [2020-21 | [A] ORDNANCE ESTATE GAS AGENCY {
7[ITA 2746/CHNY/2026  |2014-15 | [A] SOOLAYUTHAPANDIYAN MAHESH \
8[ITA 2750/CHNY/2026  |2012-13 | [A] MOHAMED MUYEENUDDIN )
PAZHOOR KOCHU MOHAMED
9[ITA 2751/CHNY/2026 |- [A] THE KARUR KONGU CHARITABLE /
TRUST
10|ITA 2752/CHNY/2026 |- [A] THE KARUR KONGU CHARITABLE K
TRUST , ;
11[ITA 2754/CHNY/2026  [2020-21 | [A] PEARSON INDIA EDUCATION / Oq/] " , e
SERVICES PVT. LTD.
12[ITA 2755/CHNY/2026 |- [A] VIRUDHUNAGAR HINDU NADARS —
CHARITABLE SOCIETY
13[ITA 2756/CHNY/2026 |- [A] SACRED HEART LEPROSY CTRE
EGFT
14(ITA 2627/CHNY/2026 |- [A] CHINMAYA MISSION
Meeting link - https://itatchennai.my.webex.com/meet/court_room_1

Meeting number :-2640 936 4081
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